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THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR, V.K.R.
V. RAO) : (a) Yes, Sir.

(b) The Award carries an amount of
Rs. 1 lakh in cash, convertible into foreign
currency.

(a) and (d). A formal invitation has
been extended to Khan Abdul Ghaffar Khan
by the Indian Council for Culiural Rela-
tions, New Delhi, and a reply from him is
awaited. The programme of his visit will be
prepared in the light of his reply.

Suspension of Road Communications in
Nefa Due to Heavy Rains

*426. SHRI B. K. DASCHOWDHURY :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether road communications in
several places in North-East Frontier
Agency were completely suspended and
many areas wcre flooded following heavy
rains in the month of May, 1969 ;

(b) thes steps taken by Government to
get the communications in the areas in tact ;
and

(c) the loss suffered by Government in
this respect ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANPORT (SHRI RAGHU RAM-
AlIAH) : (a) to (c). Report from the Border
Roads Development Board and NEFA
Administration indicate that exccpt on one
road, no other major dis!ocations to road
communication occurred in the NEEA arca
which could be attributed 1o rains in May
1969 The road blockage due to landslide
even on that particular road, is reported to
have been cleared the same afiernoon. Be-
sides, 1he Lekong area near Namsai in Lohit
District was affected by the flood of May
1969. Incidence of landslides due to heavy
rains resulting sometimes in blockage to
traffic is inberent in hill roads in such cli-
matic regions, specially those traversing
through the Himalayan ranges and foothills,
which are geologically very young. Clear-
ance of landslides with the heip of men and
machinery, construction of diversion, and
where necessary, temporary bridges, are
therefore, the normal measures taken to
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maintain communication in such area.
There has been no special loss to Govern-
ment as a results of the rains in the month
of May, 1969.

Strike by Workers of Hindustan
Shipyard Ltd., at Visakhapatnam

*428 SHRI P. C. ADICHAN:
- SHRI LAKHAN LAL KAPOOR :
~SHRI GEORGE FERNANDES :

Will the Minister of SHIPPING AND
TRANSPORT be pleased to s:ate :

(a) whether the workers of Hindustan
Shipyard at Visakhapatnam went on a long
strike in may this ycar ; and

(b) if so, their demands and assurances
given to them before they called off the
strike and the steps bcing taken to carry out
these assurances ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMAIAH) :
(a) Yes, Sir. About 3,800 workers and 970
staff (out of 3,900 workers and 1,220 staff)
of the Hindustan Shipyard Ltd., Visakha-
patnam, were on strike from the 1st May,
1969 to 27th May, 1969.

The strike Notice, served by the Hindu-
stan Shipyard Labour Union and the Staff
Association on the Management of the Ship-
yard on the 17th April, 1969, related to the
following issues :

1. Yard allowance.
2. Cash handling allowance.

3. Payment of wages for the four
days of Steel Plant agitation.

4. The dismissal of 79 workmen desig-
nated as Apprentices/Journeymen.

5. The dismissal of 3 pai
suspension of 2 painters.

s and

6. The dismissal of 14 casual painters.
7. Dismissal of 2 painters.
8. Anomalous Promotions of stafl.

9. The injustice caused to workers in
respect of promotion due to warn-

ings.
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10. Violations of Factories Act.

11. Decduction of 6 days ‘wages for
two-hours’ walk-out.

12.  Out door allowance to staff.
13, Victimising and transfers of staff.

14, Victimisation of the Labour Union
President.

15. Insistence on medical certificates
only from a Civil Assistant Surgeon.

16. Technical and judicial enquiry into
the management of the Hindustan
Shipyard Ltd.

17.  Suspension of the Honorary Presi-
dent of the Labour Union and
Gencral Secrctary of the Staff
Association.

On the 26th May, 1969 1 made an appeal
to the Labour Union/Staff Association of
the Shipyard to call off the strike and there-
by enable the Ma and the Board
of Directors of the Shipyard to consider
their demands.

The Labour Union and the Staff Asso-
ciation called off the strike unconditionally
and the workers and staff resumed duty on
the 28th May, 1969. Subscquently the
Labour Union/Stafl Association represented
for reconsideration of the demands relating
to disciplinary matters. Thesc demands arc
being recousidered by the Management of

_the Shipyard. The demands rclating to
grant of allowances are to be referred to
to the One Man Comnmiittee, proposed to be
set up to go into the question of the revision
of wage structure in the Hindustan Shipyard
Ltd., Visakhapatnam. Ccriain other issues
are also being looked into by the Manage-
ment of the Shipyard.

tadintl
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*429. SHRI V. NARASIMHA RAO :
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

() whether it is a fact that the Punjab
Government has by a notification extended
the jurisdiction of the Patiala-based Punjabi
Uaiversity which had been under the charge
of the Punjab University since 1883 ;
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(b) whether the Haryana Government
is also going to extend the jurisdiction of
thd Kurukshetra University to the entire
State ; and

l(c) the reaction of the Central Govern-
ment in this regard ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V. K. R.
V. RAQ) : (a) The Government of Punjab
has, by a notification, extended the juris-
diction of the Punjabi University, Patiala to
19 colleges situated in the districts of Patiala
Sangrur, Bhatinda and Rupar which were
under the jurisdiction of the Panjab Univer-
sity, Chandigarh,

(b) and (¢c). The Government of Har-
yana has no proposal to extend the juric-
diction of Kurukshetra University to the
entire State.

A. R C.’s Report on Personnel
Administration

*430. SHRI HEM RAJ:

SHR1 HIMATSINGKA :

Will the Minister of HOME AFFAIRS
be pleased to refer to the reply given to
Starred Question No. 1591 on the 9th May,
1969 and state :

(a) whether the examination of the
Administrative Reforms Commission Report
on Personnel Administration has been
completed ; and

(b) if so, which of the reccommendations
have been accepted for implementation ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA:: a) Not
Yet Sir.

(b} Does not arise.

Purchase of Anglo-French Supersonic
Alrliner Concord by Air India

*431. SHRI SITARAM KESRI : Will
the Minister of TOURISM AND CIVIL
AVIATION be plcased 10 state :

(a) whether it is a fact that Air India
is onc of the sixteen Airlines from ten coun-
tries who have opted for the purchase of
Anglo-French Super sonic Airliner Concord ;





